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CENTRAL A1INISTRATIVE TRIBUNAL 

CALCUTTA IENCH 

i_ of 1226  

Date of Orders 3.6.96, 

Presents 11.n'ble Mr,Justice A.K.Chatterjee,Vice.Chäirman, 
Heyrble Mr, M.S.Mukherjee,Mministrative Member. 

MARENDRA MOMAN JANA 
-vs., 

UNION OF INDIA & ORS, 

0 R D £.L 

Mr.A.Chakrabsrty.ld.counsel,jLppears for the applicant. 
None appears for the respondents although duly served. 

In such circstances, the matter will come up for 
admission hearing an 180109%. Reply be filed by the res.. 
pendents at least 7 days before the date fixed. Ld.ceunsel 
for the applicant shall iediately colriuunicate the order 
passed this day to the respondents. 

Plain espy of this order is !iven to the ld.counsel 
for the applicant for necessary action. 
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(M.S.Mukberjee) S c att erj Mernber(A) 	 Vjce..Chajrman. 


